
889 Written AnSW9TS SRAVANA 25.1912 (SAKA) Written Answers 890 

nan-functipning of telephones in these 
places. 

(b) The complaints are being attended 
to as promptly as possible. 

{English] 

HindI/English Knowing persons In India 

1394. SHRI PYARELAL KHANDEL-
WAL: Will the Minister of HOME AFFAIRS 
be pleased to state: 

(a) the total number of Hindi knowing 
and English knowing persons in the country, 
State-wise; 

(b) the names of Official Languages in 
different States; and 

(c) the language in which Union Gov-
ernment corresponds with the non-Hindi 

..., Speaking State. if Hindi knowing persons 
are more than English knowing people in 
that State? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a) The total 

number of Hindi knowing and English know-
ing persons in the country. State-wise, as 
such are not available. However. the num-
ber of persons with Hindi and English as 
mother tongue accordir.g to 1981 Census is 
given in Statement I enclosed. 

(b) The names of official languages in 
States/Union Territories are given in State-
ment II enclosed. 

(c) The language for communication 
between a State and the Union is not deter-
mined by the size of population speaking a 
particular language in a State but regulated 
under provisions of Article 346 of the consti-
tution. This Article provides that the lan-
guage for the time being authorised for use 
in the Union for official purposes -.hall be the 
Official language for communication be-
tween one State and another State and 
between a State and the Union. The official 
language of the Union under Article 343 (1) 
is Hindi in Devangari script. However, Sec-
tion 3 (1) of the Official languages, Act, 
1963 has 1urther provided that English lan-
guage shall be used for purposes of commu-
nication between the Union and a State 
which has not adopted Hindi as its Official 
Language. 



891 

~ 
CI) c: 
d ..... 
~ ,_ 
.s 
.~ 
"2 
§ 
~ 
CI) 

~ 
Cl> 
Q. .... 
0 
"-_g ,..... co - ~ ~ 

....- l.t) 

.,- (") 

~ 
~ 

-ci aj 
....- ~ 

·s U') ~ :t ..,.f ...... 
CD 
C\I 

In 

..... 

AUGUST 16, 1990 

E cu 
CI) 
(I) 

< 

M 
CD 
CD .. ..... 
....... 
"lit an 
U') 

C) 
It) 
U) 

tD 
""'It ,..... 

""lit 
N 
Q) 

N 
0) 

~ ..... ....-

Written AnsW8IS 892 

N CD 
O. ....-,..... ....-
r-: ,...: 
OJ (t) ,..... 0 
('I). ....-

co ..... 
co 
0; ..... 

r! 
M 
-.:i en 
<D 

«) 
W 
"'d" 
tD .-



893 KWIten AnSW81S SRAVANA 25, 1912 (SAKA) 894 

CI) 
::l 
CI) c:: 
Q) 
(.) 
.,_ 
Q) 
0) .,_ 
0 -0) 
,c: 
i) 

§ 
as 
CI) 
c: 
0 
~ 
Q) 
Q.. -. 
0 
"-Q) 
.Q .q- ,..... '¢ en ,..... E Q) ..- M CX) 

N N ,..... N (I') " en 0 CX) 

~ ....... l"- ll) ~ q N 0 '¢ a> ,..: c:w) ri en (I') -.:i m C\i cD :.0 0 "...... ...- N (I') "...... '¢ C") ...-,c: Q) ('t) u::> 1/) 0 
I :i: ('t). '¢. C\i 0 'I ....,. (I') 

,~ ..c: 
~ en 

CD 
~ 0 "0 'l: as .S! as "'- ltf =' 'I..; "'- - c: ~ V,) ~ a.. ..c: >- "'0 
~ (/) "'- as c ro 

nf e! :::l co cu .n ..c Z c:: >- as - E "tj 
.~ .s:::; as .Q.. .s:::; co (/) ro U) ·e .s;: ""0 .c. c 0) C) .!Q ·c ctI :i: 
~ nf ttl as CD as ..... :::l ·m ~ 

~ ~ ~ :E :E z 0 a. a: en 
... 

~ ..... . N M ~ Lt) <0 ,....: cxj cD CJ) d ...-...- ...- ..- ...- ...- ...- ...- .,.... ..,.... ...-



895 Written Answers 

.c: 
~ 
0) 

Jj 

ID 'C/) 'c:; 
~ 0 ,1::: 
.n! t:: 
(F.) ~ ~ t: "'0 oQ ..£ § 

a 
C\I ...-

N 
M 
M_ 
M 
('I") 

ro: ,,_ 
:::) 
Q. 0i:: ..... 

o 
N 

...-
N 
0 ,..: 

...-
en co 
co ,...... 
co 
CJ) 
en 

.r:. 
(/') 
Q) 
-c co ,,_ 
a.. ,,_ 
m ;:: 

::> 

AUGUST 16. 1990 

C\I 
M 
N_ 
...-
N 

co en 
C\I ,..: 
N 
(0 
('I') 

ro 
0') 
c: 
Q) 

CD -(/') 
Q) :: 

N 
N 

~ co 

...-
<o;;t 
M_ 
...-
M 

en 
UJ 
a: 
0 
!:: a: en 
a: -c 
w c ro: ._ 

(/') z 
0 z 
Z ~ 

::> « 

Written Answers 896 

'II:t l() 00 N ...-
N ...- (Y) <o;;t (Y) 
...- ,...... ...- co 

Ll) M 

00 ...- f'-.... N f'-.... ...- C\I 0 en ...-
"1 ,-..... ....- 0 ...:;t 
N en N t--- Lt) 
('I") oo;:t ("') C\I 

..- t---
«:[ 

.r:. ::> en 0 Q) 
"'0 ~ ro 
~ 

0- c 
.r:. - ro: 

ro: 
,,_ Q) E ro: > .r. o~ ('Ij ro: 

() "'0 ::r: a co c c Z ..r:: ci ::> CCI .... .r:. ~ (]) 0 « () 0 0 (.!) 

N LO 



897 Written Answets SRAVANA 25. 1912 (SAK~\ 

(0 
co 
It) 
a) 

E 
~ ..... o 
N 
:E 

~ ..... 
<» ..r::. 
.2 
"'0 c: o c.. 

Q) 
..c:: -E c: 

,!g 0 

Written Answers 

'"0 .s :z:: 
(5 
en ..... 
Q) 

..Y:. 
al 
Q) 
C. 
en -o ..... 
(l) 

..0 
E 
::::J 

Z 

N m 
C") ,._-
N 

898 



899 Written AnSwelS AUGUST 16, 1990 Written AnSwelS 900 

STATEMENT -II 

OffICial Language(s) of 5tateslUnion Territories 

51. No. Name of 5tate/Union Territory OffICial Language(s) of the 
State/Union T erritary 

1 2 3 

STATE5 

1. Andhra Pradesh Telugu 

2. Assam Assamese 

3. Bihar Hindi 

4. Gujarat Hindi and Gujarati 

5. Haryana Hindi 

6. Goa Konkani 

7. Himachal Pradesh Hindi 

8. Jammu & Kashmir Urdu 

9. Karnataka Kannada 

10. Kerala Malyalam and English 

11. Madhya Pradesh Hindi 

12. Maharashra Marathi 

13. Manipur Manipuri 

14. Mizoram Mizo 

15. Nagaland English 

16. Orissa Oriya 

17. Punjab Punjabi 

18. Rajasthan Hindi 

19. Sikkim Nepali, Bhutia. Lepcha and Limbu 
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SI. No. Name of StatelUnion Territory Official Language(s) of the 
StatelUnion Territory 

1 2 3 

20. Tamil Nadu Tamil 

21. Tripura Bengali and Kak Barak 

22. Uttar Pradesh Hindi 

23. West Bengal Bengali 

UNION TERRITORIES 

1. Daman & Diu Konkani 

2. Pondicherry Tamil 

3. Andaman and Nicobar Islands 

4. Chanidgarh 

5. Dadra & Nagar Haveli 

6. Delhi 

7. Lakshadweep 

N.B. 1. No Ad has been passed in re-
spect of official language in Arun-
achal Pradesh and Meghalaya. 
Here English is used in official 
work. 

2. Many States have provided that 
English will continue to be used. 
Further. some States have de-
clared another language as the 
second otficiallanguage or addi-
tional language to be used for 
specified official purposes in 
specified areas. 

[Translation 1 

National Oilseeds Development Pro-
gramme 

1395. SHRI MANJA Y LAL: Will the 
Minister of AGRICULTURE be pleased to 
state: 

These Union territories are without 
Legislative Assemblies and, there-
fore, Hindi or English language is 
used in official work in accordance 
with the language policy ofthe Union 

(a) the perlormance of the National 
Oilseeds Development Programme spon-
sored by the Oilseed Technology Mission; 

(b) whether Government have decided 
to implement a new programme to boost the 
oilseed production keeping in view the draw-
backs of the said programme; and 

(c) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRfCUl TURE (SHRI NrrfSH KUMAR): 
(a) The National OUseeds Development 
Projects covers 180 districts in 17 important 
oilseeds growing States. The scheme re-
mained in operation throughout the Seventh 
Plan. Oilseeds Production Thrust Programme 
(OPTP) was initiated in 1987-88 to acceler-




